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In the Fifth Plan the development of 
tourist facilities at Konark has been 
included in the Cultural Tourism Pro 
gramme of the Department of Tourism. 
Accordingly, a master plan (land-use 
plan) of the area surrounding the Sun 
Temple has been prepared. Allocation 
of facilities and environmental planning 
are also incorporated in the master- 
pian. Based on the master plan, de­
tailed schemes will be drawn up for 
providing facilities such as accommoda­
tion. transport, water, electricity and 
other amenities.

Restructuring of the Administration 
of the Co-operative Department

2964. SHRI S. KUNDU: Will the
Minister of COMMERCE AND CIVIL 
SUPPLIES AND COOPERATION be 
pleased to state:

(a) whether there is any proposal 
to restructure the administration of 
the Cooperative Department and 
amend the existing cooperative law so 
as to make it more responsive to the 
needs of the people;

(b ) whether Government have 
taken up the matter of reduction of 
payment of interest on the loan given 
by the Reserve Bank of India to 
different co-operative banks and 
societies of different States; and

(c) if so, the facts thereof?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES & COOPERA­
TION (SHRI MOHAN DHARIA):
(a) Cooperation being a State subject, 
the responsibility for the supervision 
of cooperative societies vests in the 
State Governments. The Government of 
India also lay considerable stress on 
the need for the cooperatives to serve 
a larger number of persons, especially 
the weaker sections of the community. 
For this purpose, a set of guidelines 
has been circulated to the States for 
undertaking suitable modification to 
their cooperative laws. The States 
have been advised to incorporate sui* 
able provisions in their laws providing

for automatic membership to persons 
who are duly qualified for admission 
as members under the provisions of 
the Act, the Rules and the Bye-laws. 
Similarly, the State Governments have 
been advised to amend their laws to 
provide for compulsory reservation of 
seats in favour of the weaker sections, 
on the committee of management of 
primary agricultural societies. These 
provisions are intended to ensure that 
cooperatives cater to the needs of a 
larger section of the rural population.

(b) and (c). No, Sir.
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(t ) w t  sî rt % «rww

vt *TTsnr tt ^ r  R fr f t t  ferr 

iiqT m  f%

^  'dn l̂ ? n f  *R ^

^  ^ ;




